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(c) Economic recovery resulting from
better harvest and accelerated industrial pro-
duction are likely to lead to large number
of job opportunities for the unemployed,
including engineering graduates,

PROPERTY BUILT FOR DISPLACED PERSONS
IN DeLm1

3849, SHRI S. C. SAMANTA : Will the
Minister of LABOUR AND REHABILITA-
TION be pleased to state :

(a) the number of houses, hutments and
shops built by Government in Delhi for the
displaced persons together with the cost
involved;

(b) the manncr in which these properties
are rented out, sold or leased; and

(c) the annual rent of the accommoda-
tion given and the amount realised annually ?

THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR, EMPLOY-
MENT AND REHABILITATION (SHRI
D. R, CHAVAN) : (a) According to the

available information, the total number of
houses, hutments and shops built by Govern-
ment in the rehabilitation “lonies in Delhi
comes to 51,886, and the ¢ .penditure incur-
red to Rs. 23,80,72,027/-. These figures are
provisional, subject to revision in the light
of reconciliation that is being conducted.

(b) These properties after construction
were placed at the disposal of the Delhi
Administration. They allotted them on
rent to the eligible displaced persons, in
accordance with the categories finalised by

DECEMBER 12, 1967

Writen Answers 6232

them for the allotment of these properties,
from time to time. No such mrperties arc
being rented out now.

All the properties, excepting a few which
are non-transferable, have been disposed of
by way of sale/transfer in accordance with
the provisions of the Displaced Persons
(C&R) Rules, 1955.

(c) The annual demand for 1966-67 of
rent from the allottees of non-transferable
properties was Rs, 3,17,691.25 P., while the
amount realised during the year came to
Rs. 3,31,904.94 P, This amount represented
recoveries against the current demand a¢
well as arrears.
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BUFFER STOCK OF FOODGRAINS

3851. SHRI HIMATSINGKA : Will the
Minister of FOOD AND AGRICULTURE
be pleased to state :

(a) whether there is a scheme to raise
buffer stocks of wheat and rice in different
States;

(b) if so, the details thereof;

(c) how much of this will be created
with the help of imports; and

(d) whether any progress has been made
in this regard ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATON (SHRI ANNASAHIB
SHINDE): (a) to (c). Yes, Sir. It is

proposed to build up a buffer stock of 3
million tonnes of foodgrains in different re-
gions by the end of 1968, partly from im-
ports and partly from internal procurement.

(d) The process has just started.
FLOUR MILL IN KANGRA

3853. SHRI HEM RAJ: Will the
Minister of FOOD AND AGRICULTURE
be pleased to refer to the reply given to
Unstarred Question No. 7473 on the 1st
August, 1967 and state :

(a) whether any application for the set-
ting up of a medium flour mill in Kangra
has since been recommended by the Hima-
chal Pradesh Government; and

(b) if so, the decision taken thereon ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATON (SHRI ANNASAHIB
SHINDE): (a) The Himachal Pradesh
Government have again recommended that
the case of the flour mill proposed to be
set up at Kangra may be favourably con-
sidered.

(b) The matter is under consideration
and no decision has yet been taken.

Kok Corron

3854. SHRI BENI SHANKER
SHARMA : Will the Minister of FOOD
AND AGRICULTURE be pleased to state :

(a) whether it is a fact that kokti cotton
which used to be grown extensively in the
region between Banka and Deoghar in
Bihar is not grown now; and

(b) if so, the steps proposed to be taken
by Government to revive the production of
cotton or other crops in the area ?





